
206 WrtttMAnamms AGRAHAYANA6.1913(S4K>t) WrittM Answrn 206

knprovwntntef JJ. Chtttora

976. SHRISYED SHAHABUDDIN: WiH 
th0  Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) tite names of J J. Cluster in Deltii 
now taken up under the Scheme of Environ­
mental Improvement with the estimated 
number of families and population covered;

(b) whether the Government have mĉ  
plan for the environmental improvement of 
the remaining J.J. Clusters;

(c) if so, the likely date for the coverage 
of an existing Jhuggi jhonpri cfcjsters; and

fd) the estimated expenditure on the 
J J. Clusters taken up under the scheme and 
the expenditure incun’ed uplo March 31, 
1991 the budget estimate for 1991-92 and 
the Ikely date of the completion of the 
schemes in hend?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b). 
There are reported to be 929 Jhuggi jhonpri 
clusters comprising of about 2 .6  lakh Jhu^ 
families consisting of an estimated popula- 
tkm of about 13 lakhs in DeN, whk:h are to 
be covered under the scheme. However, 
with the introductnn of the three pronged 
strategy to solve the problems of squatters, 
JJ dusters which are being identified for 
dearance and relocatkin are to be excluded 
from the EiUS Scheme. The basis dvie 
amenities are provided In a phased manner 
aftertaWng kMo account the local conditkms.

(c) and (d). As this is acontinuing proc­
ess no specific date can be fixed. An expen­
diture of Rs. 39.42 crores has been incunred 
agabist this scheme upto 31st March. 1991 
and the Budget Estimate for 1991-92 is Rs. 
6 .0 0  crofM. The Schemes are in varying 
stages of prograss.

[TiansbSoii

AdvertlsenMnt Capttoned *Up- 
labdhfyan”

977. SHRI MRUTYUNJAYA NAYAK
: Wil the Minister of URBAN DEVELOP­
MENT be pleased to refer to the re|^ given 
on August 26,1991 to Unstanred Ouestton 
No. 4496 and state:

(a) whether the mformation regarding 
the Advertisement incaptkmed HJptabdhiyan’ 
has since been collected;

(b) if so, the details thereof and

(c) not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (c). Infbr- 
matbn is still being cdlected and will be UUd 
on the table of the house.

[EngKsH

Parlod of Deputatkm forlAS 
Offteers at Centra

978. SHRI SANAT KUMAR MANDAL: 
WiH the PRIME MINISTER be pleased to

(a) whether any stay of an I.A.S. Officer 
and other All India Services in the rank of a 
Jokit Secrataiy and above in the Unkm 
Govemmenl has been laid down; if so. the 
detafls thereof;

(b) whether any period for stay of such 
Officers in one Ministry/Department/Publc 
Sector Undertaking in the capital has been 
fixed; if so. the details thereof and If not, the 
reasons therefor, and

(c) the particulais of such Offieeis who 
have clayed for mora than three yem  as on


